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(i) observe and intensify securily
measures for which instruc-
tions are already with tre
Missions and

(ii) keep close liaison wifh local
security agencies through the
Foreign Offices.
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Negotiations between U.S.A. and
U.S.S.R. Re: Indian Ocean

1459. SHRI KANWAR LAL GUPTA:
Will the Minister of EXTERNAL
AFFAIRS be pleased to state:
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(a) whether Government is aware
of the fact that the negotiations on
the Indian Ocean have been going on
between the Soviet Union and the
United States of America;

(b) if so, their reactions?

(¢) whether Government have dis
cussed this issue with U.S.A. and
U.S.S.R. Governments; and

(d) if so, the details ‘hareot?

THE MINISTER OF STATE IN T%E
MINISTRY OF EXTERNAL AFFAIRS
(SHRI S. KUNDU): (a) Yes. Sir.

(b) We have welcoimed these talks
between the U.S.A. and the U.S.SR
on arms limitation in the Indian Ocean
and we hope that an agreement bet-
ween them on the subject will lead fo
progressive reduction and final elimi-
nation of their naval presence in the
Indian Ocean in accordance with the
U.N. proposal on the Zone of Peace.
We continue to hope that they, as well
as other Great Powers and major mari.
time users would extend their full cu.
operation to the U.N. Ad Hoc Co-
mittee in implementing the U.N. -
posal.

(¢) and (d): The Government has
been kept informed in general terms

of the progress ef the talks by botnh

the U.S.A. and the U.S.S.R. It would
not be appropriate for the Governmant
to divulge this information at tus
stage.

Checking up of Homoeopathic Medi-
cines Supplied to CGHS Dispensaries

1460, SHRI D. G. GAWAI: Will the
Minister of HEALTH AND FAMILY
WELFARE be pleased to state:

(a) whether Government have any
check on the quality of homoeopathic
medicines which are supplied to it by
suppliers for use in CGHS dispensaries;
and





